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Merger of ITDC with Hotel Corporation of 
India 

14. SHRIMATI VEENA VERMA: 
Will the Minister of CIVIL AVIATION 
AND TOURISM we pleased to state: 

(a) whether Government have lately 
decided to merge ITDC with Hotel Cor-
poration of India; 

(b) if so, what arc the details of the 
revised structure of the merged up or-
ganisation and the revised lines of operation 
of the new organisation; and 

(c) if the answer to part (a) above be in the 
negative, what arc the reasons therefore and 
where the matter stands at present? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM: (SHRI MADHAVRAO 
SCINDIA) (a) No, Sir. 

(b) Docs not arise. 
(c) The proposal regarding merger of 

Hotel Corporation of India with ITDC was 
examined in the past and was then not found 
feasible. 

Nose-diving of Air India Singapore-
Madras flight 

15. SHRI VIREN J. SHAH: Will the 
Minister of CIVIL AVIATION & 
TOURISM be pleased to state: 

(a) whether Government's attention have 
been drawn to a report which appeared in the 
Indian Express Bombay edition of 15th 
September, 1992 regarding the nose-diving of 
the Air India Singapore-Madras flight on 8th 
Scp-tcmpcr,1992 near Madras Airport caus-
ing injuries to several passengers and crew 
members; 

(b) if so, what arc the details of the 
incident and irregularities brought out in this 
regard; 


